
THE GAUHATI HIGHCOURT AT GUWAHATI
(HIGH COURT OF ASSAI\4, NAGALAND, I'4IZORAI\4 AND ARUNACHAL PRADESH)

No.HC.VII-2 2OOst?q38 t^I7

From

To,

Sub:

Ref:-

Smti Jayashree Bora,

It. Rcgistrar (Vigllance),

Gauhati High Court,

Guwahati.

Shri Bablu Sutradhar,
District & Sessions Judge,
West Karbi Anglong, Hamren.

Dated Guwahati the f
Station leave permission.

Your letter No. DI/WKA/202 4 I Cl-SLl 3 I 109-11 1 dtd. 13.09. 2024.

+l
September,2024.

Sir,

With reference to the above, I am directed to inform you that you have been
granted station leave permission from the evening of 14,09.2024 till the morning of
17.o9.2024. The chief Judicial tYagistrate-cum-civit Judge (sr. Div.) & Asststant sessions
Judge, West Karbi Anglong, and in his absence, thc Civil ludge (Jr. Div.)-cum-JMFC, West Karbi
Anglong shall remain in charge of your Court and Office in your absence.

Yours faithfully,

SJ/,.

]T. REGISTRAR (VIGILAN cE)

Memo No.HC.VII-27 zoosr 1Q31 tI A dated ) \o)- 01-"4
Copy to :

The Project Manager, Gauhati High Court.

EGISTRAR LANCE


